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CEl~TRA L ADMIN ISTR'"'. T IVE TRIBU\lA L, PRlNCI PAL BENCH 

QA No.189/1996 

New Delhi, this 4th day ef July, 1996 

Hen'ble Shri A.V. Haridasanp VC(J) 
Hon'bl2 Shri R.K&Aheoja, Member(A) 

P:lonatrJKha sa 
-RZ-240/l , Gali Nm .3 
Durga Park, New -De lhi-45 •• 

(By Shri V.P. Sharma, Adveca"tc-m~t,present) 

Vs. 

l. Secretary 
M/Pers~mnel, PG & Pensions 
N~rth Block, New Delhi 

2. The Dy. Direct~r(NR) 
Staff Selecti,Jn Cammissi:Jn 
Bl0ck No.12, CGO Cooµlex, New I.ielhi 

(By Shri E.X. Joseph, SD. Counsel) 

ORD;B, (Gral) 

Hsn 'ble Shri 1~-· V. Harida san 

.. 

Appli.can t 

Respo:1den ts 

This application was filed for a direction to· 

allew the candidature of the applicdnt in the ,"\ssistants' 

Grade Ex:am. 1995 and to set aside the erder dated 8.1.96 

cancellinJthe cdndidature ©f the applicant. It is also 

prayed by the applicant that his candidature f~r uo; & 

Gen t4ta l Excise-Inc lime Tax Exam. 1995 to be held on 

10.3.96 may also be accepted. The applicant hai>prayed 

fer interim arder directing the respondents ts permit 

-him in the preliminary examination fer Assistants Grade-

1995. An interim order was passed directing that the 

applicant may be al.lowed to t3ke part in the prelimi-

nary exa mina ti·Jn and on the basis of that order, he 

was allowed to take the preliminary examination • 
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2. The respondents have filed a detailed_ 

reply in which inter alia it has been stated 

that the applicant has net qualified in the 

preliminary exa min a ti0n. 
li\11,.,..Ll ~ 

The issue involved in this case required 3. 
f-

t!) be adjudicated anly in case the applicant 

has succeeded in the preliminary exarninati::>n. 

NeJ>w that the applicant has not qualified in 

the preliminary examinati·m, a~judication does 

not become necessary and as such the applicdnt 

is n©t entitled to any relief. In the result, 

the app lica ti-.~m has bec0me inf cue tuo us and 

is, therefore, disrnis.ed, leavin9 the parties 

to bear their own cos ts. 

/gtv/ 

(A. V. Haridasan) 
- Vice-Cha irrnan( J) 


